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 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  SHIPPING  AND  TRANS-
 PORT  (SHRI  PRANAB  KUMAR  MU-
 KHERIEF)  :  I  beg  to  lay  on  the  Table
 a  copy  of  the  Annual  Accounts  (Hindi  and
 English  versions)  of  the  Visakhapatnam
 Port  Trust  for  the  Year  1972-73  and  the
 Audit  Report  thereon,  under  sub-section
 2)  of  section  03  of  the  Major  Port  Trusts
 Act,  963.  [Placed  in  Libra  -y.  See  No.  LT-

 6525  /74.]

 NOTIFICATION  UNDER  REQISITIONING  AND
 ACQUISITION  OF  IMMOvABLE  PRopeRTY  ACT

 SHRI  BHOLA  PASWAN  SHASTRI  :  }
 beg  to  lay  on  the  Table  a  copy  of  Noti-
 fication  No.  S.O.  688  (Hindi  and  English
 versions)  published  in  Gazette  uf  India
 dated  the  9th  March,  1974,  making  certain
 amendment  to  Notification  Xo.  S.O.  3062
 dated  the  29th  September,  i973.  under
 sub-section  (2)  of  section  7  of  the  Requi-
 sitioning  and  Acquisition  of  limmovable
 Property  Act,  1952,  (Placed  in  Library.
 See  No.  LT-6526'74.]

 Txpia-BHUTAN  AGREEMENT  FOR  CKUKHA-
 Hypro-Evectric  PRrowncr

 SHRI  SURENDRA  PAL  SINGH  :  I  beg
 to  lay  on  the  Table  a  copy  of  the  India-
 Bhutan  Agreement  for  the  Chukha-Hydro-
 Electrig  Project,  signed  in  New  Delhi  on
 the  23rd  March,  1974,  [Placed  in  Library,
 See’  No,  LT-6527  ray

 —
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 CHAITRA  4,  i896  ($4KA)  Papers  Laid  MQ

 COMMITTEE  ON  PUBLIC  UNDER-

 TAKINGS

 RePort  AND  MINUTES

 SHRIMATI  SUBHADRA  JOSHI
 (Chandai  Chowk)  :  I  beg  to  present  the
 following  Report  and  Minutes  of  the
 Committee  on  Public  Undertakings  :—

 (l)  Forty-seventh  Report  on  Modern
 Bakeries  (India)  Limited.

 (2)  Minotes  of  the  sittings  of  the  Com-
 mitiee  relating  to  the  above  Report.

 2.03  hrs.
 ve

 MATTERS  UNDER  RULE  377

 DEMONSTRATION  BY  UNIVERSITY  AND  COL-
 LEGE  TEACHERS  BEFURE  PARLIAMENT

 House

 MR.  SPEAKER  :  Certain  matters  are
 sought  to  be  raised  under  Rule  377  regard-
 ing  demonstrations  by  the  Universitiy  and
 College  teachers  before  the  Parliament
 House  to  ventilate  their  urgent  demands
 and  grievances.  J  have  got  quite  a  few
 mames  under  Rule  377.  I  have  given  the
 chance  to  the  first  Member  though  this
 Motion  under  Ruie  377  is  by  many  Mem-
 bers  including  Shri  Indrajit  Gupta.  Shri
 Bhogendra  Jha,  Shri  Jagdish  Bhattachary-
 ya,  Shri  Ramavatar  Shastri,  Shri  S.  M.
 Banerjee.

 Shri  Indrajit  Gupta.
 SHRI  INDRAJIT  GUPTA  (Alipore)  :

 Anyway.  I  am  glad  that  the  Minister  is
 present.  And  I  would  like  to  draw  the  ur-
 gent  attention  of  the  House  to  the  fact
 that  thousands  of  university  and  college
 teachers.  both  men  and  women,  from  all
 parts  of  the  country  and  all  Stafes  are
 holding  a  very  peaceful  demonsiration
 before  the  Parliament  House  this  after-
 noon.

 As  you  probably  know  this  sector  of
 our  teaching  community  is,  |  should  say,
 relatively  or  proportionately,  the  most
 iltreated  in  this  country.  These  are  the


